
PROCEEDINGS OF THE HIGH COURT FOR THE STATE OF TELANGANA :: 
HYDERABAD 

***** 

Sub: High Court for the State of Telangana - Letter 27.11.2019 of the 
Hon'ble Sri Justice Ajay Kumar Mittal, Chief Justice of High Court 
of Madhya Pradesh, Jabalpur - Programme "Directors' Retreat" to 
be organized by the Madhya Pradesh State Judicial Academy on 

21st & 22nd March, 2020 at Madhya Pradesh State Judicial 
Academy, Jabalpur - Nomination of Director of State Judicial 
Academy - Orders - Issued. 

ORDER: ROC.NO.1380/5O/2019, DATED0�12.2019 

***** 

The Hon'ble the Chief Justice has been pleased to nominate 

Sri S.Sasidhar Reddy, Director, Telangana State Judicial Academy, Secunderabad 

to participate in the Programme "Directors' Retreat" to be organized by the 

Madhya Pradesh State Judicial Academy on 21st & 22nd March, 2020 at 

Madhya Pradesh State Judicial Academy, Jabalpur, in connection with Madhya 

Pradesh State Judicial Academy's Silver Jubilee Celebrations. 

The letter dated 27.11.2019 of the Hon'ble Sri Justice Ajay Kumar Mittal, 

Chief Justice of High Court of Madhya Pradesh, Jabalpur along with tentative 

schedule of the programme is enclosed herewith. 

To 

The Individual concerned. 



9usi,ve 1}jay 1<.umar Milla(
CHIEF JUSTICE 
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191, South Civil Lines, 
JABALPUR - 482 001 
Tel. (0) 2626443 

(R) 2678855
2626746 

Fax 0761-2678833 

27.11.2019 

It gives me immense pleasure to inform you that the 
Madhya Pradesh State Judicial Academy is celebrating its Silver 
Jubilee Year 20 l 9··2020. As a part of this celebration, a 
programme "Directors' Retreat" is being organized by the 
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The Retreat is conceived to provide a forum to stakeholders 
of judicial education to deliberate upon various themes relevant to 
judicial education & training and its methodologies as well as to 
share best practices prevalent amongst the State Judicial 
Academies. 

On this occasion, we wish to invite all the Judges In-
\\ _ charge/ Chairmen as special invitees and the Directors as 
� A \ participants from the State Judicial Academies of the country.

� � The programme is of two days. The Judges lncharge/ Chairmen

� 
of State Judicial l\cademies shall b� Join�ng on the f�rst day i.�.
21 s1 March, 2020 whereas the participatwn of the Directors will 

�, be on both the do.us i.e. 2 lst & 22nd March, 2020. The tentative 
\ �schedu.le of the p(ogramme and other particulars necessary for 
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� JJ'his is to request you to nominate Hon'ble the Judge Jn-

garge/ Chairman alongwith Director of State Judicial Academy
'ii� your Stale lo join us on this occasion

Soliciting your response at the earliest. 

� 
(��� 

Yours sincerely, 

A . f=-� 
<: ��,___ __ 

(Ajay Kumar Mittal) 

Hon 'ble Shri. Justice Raghvendra Singh Chauhan, 
Chief Justice

) 

High Court of Telangana, 
Telangana- S00 066



MADHYA PRADESH STATE JUDICIAL ACADEMY, 

HIGH COURT OF M.P., JABALPUR 

DIRECTORS' RETREAT -Tentative Schedule & Other Particulars 

Day - I : for Judges in Charge/Chairmen and Directors 

SESSIONS TIME THEME 

I 10.30 AM to 11.30 AM Inauguration of the programme 

II 12.30 PM to 01.30 PM Continuous ,Judicial Education : Emerging Challenges 
and Opportunities 

Ill 02.30 PM to 0-t00 PM Adult Learning Pedagogy in Judicial Education : Special 
reference to Induction and foundation Courses 

. [)a�, - 2 : Only for Dire�tor� 

I I 0.30 AM to 11.30 AM Complex Demands of Judging Skills - Panel Discussion 

II 12.00 Noon to 01.30 PM Sharing of Best Practices by Different SJ As 

Ill 02.30 PM to 03.30 PM Sharing of Best Practices by Different S.JAs 

Valedictory Ses�ion 

Note : I. Nominations are requested to be made before 31 st December.2019.

2. Detailed programme shall be communicated after receipt of nominations.

3. The Academy shall feel privileged to make to and fro Economy Class Air/ IAC Train

travel arrangements of the invitees and participants.

4. The arrangements of comfortable boarding. lodging and local conveyance shall be made by

the Academy at suitable places in Jabalpur.

5. Reaching Jabalpur

Placed near the geographical centre of India. Jabal;>tir has good access to a!! 'three means of 

transport. viz. Road, Rail and Air. 

Roadways: Jabalpur is well connected by road route. 

Railways : Jabalpur is also well connected by Train. Direct trains are available for major 

destinations of India from Jabalpur. (Academy is just I km from Jabalpur railway station.) 

Airways : The Dumna Airport. Jabalpur connects few major airports including Delhi, 

Mumbai. Hyderabad, Kolkata and Ahmedabad of country. The flight from all major Indian 

cities reaches to Dumna airport via Delhi & other cities at regular basis. (Academy is just 15 

km from Dumna Airport, Jabalpur.) 

Contact Us: 

Director, Madhya Pradesh State Judicial Academy, Beoharbag, P.O. High Court, 

Jabalpur - 482007. 

Ph. No. 0761-2626945 Telefax 0761-2628679 E-mail: mpjotri@gi:nai_l.q)m 

Nodal Officer: Yashpal Singh, Deputy Director, MPS,JA 

Ph. No. 0761-2626945 Mobile 19 l 7828353200 !·:-mail: yashpal.singh@mphc.[_n 


